
THE IIT(;H COURT OF ME(;MALAYA
SHILLON(;

O R D E R

Dated, Shillong 3l-d June, 2026

No. 11CM.11/85/2f)16/EstI/Pt/40 : With thc approval of the I=lon'ble the Chief

Justice. the following persons are hereby appointed as Legal Research Assistant, in the

fixed honorarium of ? 22.500/- per month for d period of 2 (two) years with effect the date

of joining their duties subject to furnishing of police verification report and medical ntncss

certificate from the competent authority:-

1. Smti. F':uvclin N Suchiang
2. Snlti. llaralin Kharshiing

I-he above persons are to join their duties within 14 ( Fourteen) days of rcccipt of this order.

Before taking over assignment. the IJegdl Research Assistant shall submit the undertaking

before the undersigned in the fornrat prescribcd in Schedule IV of the Scheme.

By Order,

REGISTRAR GENERA IJ

Dated, 3Fd June, 2026Memo. No. 11CtVI.11/85/2016/F,stt/Pt.11/40-A

Copy to :-

I. 'I-he Registrar and bI)S to the Hon-bIc the Chief Justice, lligh (=ourt of Mcghaldya,
Shill ong I'or favour of kind information of the 1-1on 'bIc thc Chief Justice

2. '1'hc P.S to IIon-bIc Mr. Justice II.S. Thangkhiew, Judge. High Court ofMcghalayd,
Shillc)ng for I'avour oF kind information of llis Lordship.

3. The P.S to IIon'bIc Mr. Justice W. Diengdoh, Judge, IIigh Court of Meghaldyd.
Shi11ong for Favour of kind information of His I.ordship.

4. The P.S to IIon-bIc Mr. Justice B. Bhattacha(icc. Judge. [Iigh Court of Meghalaya.
Sh illong for favour of kind in fortnation of His I.ordsh ip .

5. The C'onlnlissioncr & Secretary to the Government of Mcghalaya. r.aw Department,
Shillong I'or favour of kind information.

6. '[-hc Registrar (Adnrinistration), High Court of Mcghalaya, Shillong for favour of kind
in fornrat ion

7. -1'hc Rcgistrar ( Judicial Service). High Court of Mcghdlaya. ShiIlong for favour ol
kind in forlrration
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The Joint Registrar (Listing), Iligh Court of Meghalaya, Shillong for favour of kind
lntornl at Ion

1-he Medical Superintendent, Civil Hospital Shillong. Edst Khasi llills District,
Meghalaya for information and necessary action.

Fhe Superintendent of Police. East Khasi Hills District. Meghalaya for information
and necessary action

1-he -l'reasury Officer (South). ShiIlong for information and necessary action.
The Deputy Rcgistrdr ( Accounts). High Court of M[eghalaya. Shillong for information
Old necessary action.
1-he Manager l-J', High Court of Meghalaya. Shillong for uploading the same on the
official website

SmU. Euvelin N Suchian.g. Mawlai Kynton Massar. Block A. Shillong-793022 for
information and necessary action

Smti. Haralin Kharshiing. I.umsohphoh. Lower Mawprem. Shillong-793002 for
information and necessary action.
OfI’icc File
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;iT; REGiSri- RAR C;ENERAIJ


